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Date of Order : 8.1O95 

	

Present ; Hon b le 	0Jug tc,e MK.Chatter ee 	lce-Chajrrnan 0 

	

HOn'bje 	I.S.VUkhërjee9 Administrativeeer 

PESH KANTi BANERJEE 

UNION OF INDIA & ORS. 

Heard Mr.Sarnir uhosh,  counsel for the applicant and 

Ms.tJ.Sanyal, counsel for the r espondents, 

29  On 4ring both tides we cónsiddr the matter nt for 

adjudication. The application is admitted.Repl9 to be filed 

at least a week befor'e tha next date i.e. 21.11.96. Let 

the matter be listed before the Single Bench on that date. 

3. Let a p11n copy of this order be handed over to both 

the counsel for necessary action, 

mingtratjve Member 
I/ice-Chairman 


